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KHUDA BAKHSH ORIENTAL
PUBLIC LIBRARY (AMENDMENT)
BILL—Contd.

MR. DEPUTY-SPEAKER: We
shall now take up further consideration
f the Khuda Bakhsh Oriental Public
ibrary (Amendment) - Bill.  Shrimati
hma Sahi may now speak.
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MR, DEPUTY-SPEAKER:  Mr.
Verma, you can continue tomorrow.
Let us take up the next item.

15 hrs.

Discussion re situation arising out
of reported conspiracy by separatist
elements against the integrity of the
country—contd,

MR. DEPUTY-SPEAKER: Now
the House will take up further discussion
on the situation arising out of the conspi-
racy by separatist elements against the

integrity of the country, Mr. Samar
Mukherjee

SHRI. SAMAR MUKHERJEE
(Howrah) : Mr. Deputy-Speaker, Sir,

this is a very important subject...

SHRI1 KR.ISHNA CHANDRA HALDER
(Durgapur) : Where is Mr. Zail Singh ?
He is not here when such an important
issue is being discussed ! (!nrermpnom)

SRRI R.L. BHATIA (Amritsar) :
is coming now. He will reply to mrythmg
Don’'t worry.

15.01 hrs
(MRr. Speaker in the Chair)
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SHRI SAMAR MUKHERIJEE : We are
discussing a very serious subject involving
threat to the integrity and unity of our
entire country, The issue of Khalistan
should not be looked at in isolation from
the conspiracies which are going on now
throughout the country to bring about de-
stabilisation, particularly in the border areas
and north- east India.

The slogan of Khalistan and the actions
after raising the slogan have proved that,
there are organised forces behind the slogan
and those forces are not simply internal
forces but there are external forces as
We have repeatedly said that behind the
separatist and secessionist agitations which
are going on in our country there is a link
with foreign power and particularly, the
imperialists.

Khalistan State has already been procl-
aimed. They have announced the Go-
vernment. I will show you the currency of.
the Khalistan Government. This is a dollar
currency. Itis from Canada. It has been
posted from Canada to Comrade Harkishan
Singh Surjeet, who is our MP. The stamp
is a Candian stamp. Here is their letter-
head—Republic of Khalistan, Office of the.
Consul-General, Johnston Building, Suite
1-45 Kingsway, Vancouver B.C. Cnnada
VS5T3H7, Phone No. 872-321. .

You ‘know the main sponsor of the slo<
gan is a person who presided over the Sikh
Education Conference, Mr, Ganga Si
Dhillon. He is a citizen of America, he

not an Indian citizen. From that Educa~
tion Conference a group raised the slogan
of Khalistan. It is not that the slogan star-
ted ft?m that oonfescsr:.e;.“q Befotg.han pre-
parations were on, uently you haye
seen what dramatic developments have
taken place—the murder of Jagat Narain,
the hijacking of a plane and oneSant sudden-
by became so famous who directly welcomed



